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Bureau o f  Petroleum  and Chemical 
Studies

938. SHRI R A J K E SH A R  SIN G H : 
W ill the M inister o f PETRO LEU M  
A N D  CH E M IC A LS A N D  F E R T IL I­
ZERS be pleased to state;

(a) whether the Bureau o f Petro­
leum  and Chem ical Studies was 
w ound up a few  m onths back :

(b )  if  so, w hether as per circu lar 
o f  M inistry o f  H om e A ffairs, em ­
ployees o f the Bureau were to be 
absorbed either in IOC or ONGC;

(c )  whether em ployees o f  the Bureau 
have since been absorbed in the <1^0ve 
said institutions; and




